
BUSINESS ADVISORY COMMITTEE 
(TENTH LOK SABHA) 

THIRTY-THIRD REPORT 
(Presented on 24.8.1993) 

The Business Advisory Committee held a sitting on Monday, the 23rd August, 

1993. 
2. The Committee recommend the allocation of time to the following items of 

business as shown against each:-
(I) The Constitution (Seventy-seventh Amendinent) Bill, 1992. 

(Co11sidcrC1tion (ltul P"ssing) 
(2) The Constitution (Eightieth Amendn1ent) Bill, 1993 as" 

reported by Joint Comn1ittee. 
(Co11.l'idcrutio11 ,md Pc1,1'.~i11g) 

(3) The Representrition of the Pe~1ple (A1nendn1ent) Bill, 1993 
ns reported by Joint Committee. 
(Co11siden'llio11 1111d Pa.vsing) 

(4) Dilicussion and Voting on Demnnds for Excess Grnnts J 
(Genernl) for 1989·90. 

(5) Discussion und Voting on Supplen1entury Demnnds for 
Gn,nts (Oenernl) for 1993-94. 

(6) Discussion on the Resolution regnrding further contin1rnnce 
of President's Rule in the State of Jmnn1u & Knshn1ir. 

(7) The Extradition (An1endment) Bill, 1993 af\er it has been 
passed by Rajya Snbha. 

I Hr. 

2 Days 
(Discussion .to cmnmence on 
24 August nnd cnntlnue on 
25 August, 1993. Voting to 
tnke pince nlongwith the 
Constitution (Seventy-seventh 
Amendment) Bill, 1992 on 
25 August, 1993. 

1.1/2 H1·s. 

2 Hrs. 

1 Hr. 

(Considenaion 11nd Pi1s.l'ing) 

3. The Committee also recommend that in order to provide sufficient time for 
completion of essential items of Government and other business, the House may 
also sit on Saturday, the 28th August, 1993. 

NEW DELHI; 
August 24, 1993 

Bhadra 2, 1915 (Saka) 

MGIP(PLU)MRND-3477LS-24-8·93. 

SHIVRAJ V. PATIL 
Chairman, 

Business Advisory Commi11ee. 
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